| TEM NO 18 COURT NO. 2 SECTION |11 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)......
CC 7684/ 2013

(From the judgenent and order dated 30/10/2012 in | TA No.889/2007, of
H GH COURT OF KARNATAKA AT BANGALORE)

Cl.T. & ANR Petitioner(s)
VERSUS

M S DSL SOFTVERE LTD. Respondent (s)

Wth I.A 1 (c/delay in filing SLP and office report ))

Date: 31/03/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR. JUSTI CE KURI AN JCSEPH
For Petitioner(s) M . Mohan Parasaran, Solicitor General
M. D.L. Chidananda, Adv.
Ms. A. Annapoorni, Adv.
Ms Anil Katiyar, Adv.
For Respondent (s) M. A ay Vohra, Adv.
Ms. Kavita Jha, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Del ay condoned.
| ssue notice returnable in ten weeks.
Tag with S.L.P. (Gvil) No. 21341 of 2012.
| (Raj esh Dham | | (Renu Di wan)

| Court Master | | Court Master

The



